14 Matters raised [RAJYA SABHA] with Permission

The question was put and the motion was adopted.

MR. CHAIRMAN: I have received a notice from Shri Sanjay Singh. This matter
had already been discussed in the House, so | am not allowing it.

MATTERS RAISED WITH PERMISSION

Environmental hazard due to poisonous gas being released from
cement factories in Satna
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Rehabilitation of BPL families staying at railway premises in
Rayagada, Odisha
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